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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

KOLKATABENCH,K0LTA 

AN APPLiCATION UNDER SECTION 11§ OF THE ADMINISTRATIVE 

TRIBUNAL ACT, 1985 

O.A.No. 7tI of2OlS 

In the matter of: 

Arpita Dwari, 

daughter of Late Amal Krishna 

Dari residing at Nasrapara Lane, 

I 
Kripamoyeetala, P.O. & P.S. 

Ranaghat, District Nadia, PIN 

741201. 

Applicant 

-Versus- 

1. 	The Union of India, service 

through the General Manager, 

Communication 	and 	I.T. 

Dpartment of Posts, SPB-I/C 

Section, Dak Bhawan, Parliament 

Street, New Delhi-ll000l. 
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Th Director of Postal 

Service (Stall) office of the Chief 

Post Master General, West Bengal 

Circle, Yogayeg Bhawan, Ko1kata, 

700012. 	 . 

The Assistant Director! of 

Postal Service (Stall) office of the 

Chief Post Master General, West! 	r 
Bengal Circle, Yogayog Bhawan, 

d 
H 	Kolkata-700012. 

4. 	The Senior Superintendent,. 

Kolkata RMS Division, Kolkata- 

700001. 	 ! 

S. 	The Section Officer, SPB- 

I/C, Department of Postal office 

of the Chief Post Master General 
4 

Ycgayog ,, Bhawan, 	Kolkata- 

700Q12. 

6. 	Chhaya Dad, wife of Amal
ell 
t 

Krishna Dan, residing at! 

Nasrapara Lane, Kripamoyeetala, 
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P.O. & P.S. Ranaghat, District 

Nadia, PIN 741201. 

Respondents 

S 



. (Dr. NanditaIhalthiee) 
Administrative Member 

(h.Paffakr" 
Judicial Member 
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O.A. 350.01111.2015 
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No. O.A. 35010171112015 
	

Date of order: 26.7.2017 

Present: Hon'ble Mr. S.K. Pattnalk, Judicial Member 
Hon'ble Dr. Nandita Chatterjee, Administrative Member 

For the Applicant 	 None 

For the Respondents 	: 	None 

ORDER(OraI) 

S.K. Pattnaik, Judicial Member: 

None appears forthe applicant. 

2. 	This is a case of 2015.. It seems that the appiièant has lost 

interest in pursuing the matter as he was also found to be absent on 

previous occasions 	 I  

3 	The O.A. is thus dismissed for  dfault 
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